
GOVEfu'lJ\mNT 01' MEG IIALA YA 
LAW (A) DEPARTMENT 

ORll[RS BY TIlE GOVERNOR 

NOTIFICATION 

Dated, Shillong the 10th December, 2015. 

No. LJ(A) 77120001Pl.i1 g2 - In exercise of the powers conferred under rule I-A of the 
Rules for Administration of Justice and Police in the Gare Hi lls Dislrict. 1937 and further 
under sub-section (1) of Section 2 of lhe Mcghalaya Autonomous Districts 
Administrnlion of Justice Act (Assam Act XIV of 1960 as adapted and amended by 
Meghalaya) the Govemor of Meghalaya. with the approval of the Hon'ble High Court of 
Mcghalaya, is pleased to appoint Smti C. Dkhar, Incharge District & Sessions Judge. 
\ViI] iamnagur as the Additional Deputy Commissioner. East Garo Hills District for the 
trial of all o!fence~ punishable with death, imprisonment for life or lmpnsonmCnt for a 
t~rm ofnot lcss than five years under the Indian Penal Code or under any other law for 
Ihe time being applicable to the District and also to hear all Civil ane! Criminal revisions, 
appeals, CIC. from. the decisions of the Assistants to the Deputy Commissioners within 
Ihe said District and Ihe GOl'enl()r i, funller pleased to dirc<:t that sueh Distriel & 
Se~~ion~ Judge a<; Addi tional Deputy Commissioner sh ul l fOT the purpose aforesaid, 
~xerei,e alllhe Judicial powers of the Deputy Commissioner wilhin the said District "ith 
effect from the date of joining. 

'n lis supersedes all earlier lIotifieation 'S issued under aforesaid provisions 
within Ea<;\ Garo Hil ls District. 

Special Secrelary to the Govenuncnt ofMeghaiaya, 
Law Deparuncnt. 

Memo. No. U(A) 7712000/Pt/182-A Dated, Shillong the 101b December, 2015. 
Copy to :-

1. P .S. 10 Ch i~f MiniSler for information of Hon 'ble Chief Minister. 
2. P.S. to Deputy ChiefMini~ler, law for information ofHon'blc ~puty Chief Minister. 
3. The Advocate General. Meghataya. 
4. The Additional Advocate Gcneral"s. Meghalaya. 
5. "inc Registrar Geneml. High COlln ofMeghnlnya. Shillong. This has reference to 

her nOlification Memo. No. HCM.WI84/2015!3819-A d31cd 09.12.2015. 
6. The An::ountant Gelleral (A&E). Meghalaya, Shillong. 
7. Smti C. Okhar. hlCharge District &. Sessions Judgc, Williamnagar. 
8. The Director General of Police, Meghalaya, Shillong. 
9. The Superintendent of Police (CI3VACB), Shi l1ong. 
10. The Superintendent of Police, East Garo Hills, Williumnagar. 
11. The Director of Printing & Slationery, Shillong for favour of publication of the 

notification in the Meghalaya G~l1e. 
12. Home (Police) Depanmcnt). 
13. Presidents. All Bar Associ31ions. Shillongl Jowail Tura. 
14. All DepUly Commissioners. 
15. Personnel (A) Depanmeol. 
16.law(R) Dcpanmcnl. 
17. P~SO!1lII file of the officer. 

48":15EO. law Deportment. 
19. Guard file. 

By::rt: etc., 

. ~ 
SpeCial Secretary to the Government of Meghalaya, 

law Department. 
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